177 Cmlling Attentiontoa  [8 AUG. 1984 ]

MR. DEPUTY CHAIRMAN: First,
you take your seat, I am standing.
There is no limit, you please  sit
down. At least they should observe
the  decorum that they expect from
<rthers. (Interruptions). Wait for a
moment. When I was standing all of
you were standing. When the Leader
was speaking, Shri Suresh Kalmadi
got up. He stands up everytime. You
do mnot see it from that aspect. Ask
your friends, sitting on that side, to
observe decency in the House, not to
break the decorum and rules, regula-
tions and conventions. Every time,
every moment do not say that thing.
You should see that they do not do it
everytime.

SHRI DIPEN GHOSH: Can two-
wrongs  together make one right. If
one commits a wrong, is it proper on
the part of the Leader of the House
to say to a Member to go out?

MR. DEPUTY CHAIRMAN: That is
over now. (Interruptions). All right.

SHRI  DIPEN  GHOSH: Can  the
Leader of the House say it?

SHRI K. MOHANAN: This is the
limit. Who is he? Who, is in the
Chair?

" SHRI DIPEN GHOSH: He is not
conducting the House. (Interruptions)

MR. DEPUTY CHAIRMAN: Do not
waste the time of this House.

SHRI  DIPEN  GHOSH:  There is
some limit. What is this?

MR. DEPUTY CHAIRMAN: All

right, let us go the Calling Attention.

CALLING ATTENTIONTO AMATTER
OF URGENT PUBLIC IMPORTANCE
REPORTED OF LOCK OUT AND CLO-
URE OF ANUMBER OF TEXTILE
MILLS IN THE COUNTRY

SHRI T. THANGABALU (Tamil
Nadu). Sir, I beg to call the attention
of the Minister of Commerce to" the
situation  arising out of the reported
lock-out and closure of a number of
textile mills in different parts of the
country and the action taken by Go-

vernment in this regard.
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THE MINISTER OF STATE N THE
MINISTRY OF COMMERCE AND
IN THE DEPARTMENT OF SUPPLY
(SHRI NIHAR RANJAN LASEAIRC
Sir as on 30-6-1984, 62 colton texid
mills were closed in qifferent parls o
the country. Out of these 62 mills
29 are spinning units gnd 33 are com
posite mills, In addition, 19 art
silk textile mills and 12 woollen textile
mills were
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also  lying closed as on
30-6-1984.
These mills are closed aue to

variety of reasons such as labour ui-
rest, financial difMiculties and obso-
lescence of plant and machinery.
While finaneial difficulties  copules!
with disconnections of power supply/
liquidation has led to closure of I
units out of the 62 cotton texiile units,
management have declared lock out
following labour trouble or Josses only
in respect of eight such units, 23 oul
of the 62 mills are facing labour pro-
blems. Two unite of art silk and ooe
woollen unit were closed due 1o lock
out,

Government have taken some [iscul
ana administrative measures in order
to help the textile industry. Some of
these measures are deisiled below:

{a) In order to encourage modern-
isation of the textile industry and
up-gradation of the level of tech-
nology, custom duties on certain
sophisticated  jtems of imperied
machinery have been reduced.

(b) The soft loan scheme of the
IDBI for the modernisation of the
textile inaustry has been further
liberalised,

(¢) The duty structure on cellu-
losie yarn has been rationalised.

(dJ Imm dulies on viscoss staple
fibre have been reduced,

(e) Excise duty on cotton fabeics
of assessable value noy exceeding
Rs. 5 per square meter and of counts

less than 51 counts has heen re-
duced,

(1) The excise duty , on certaia
varieties of polyester<cotion hlanded
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yarn were substantially reduced.
Similarly, the excise duties on poly-
ester-viscose blended yarn have also
been reduced.

(g) Tbe duty on pol.yester-co.tton
fabrics containing more than 40 per

cent but less than 70 per cent polyes-
ter have been reduced.

(h) The Reserve Bank; of India
have recently liberalised the norms
for determination of credit require-
ments.

(i) Excise duty on shoddy blan-
kets and other similar blankets made
from shoddy yam has been reduced.

Government have also constituted a
Group of Officers to examine the cases
of closed cotton textile mills with a
view to exploring the possibility of
rehabilitating those mills, which are
capable of being revived. The Group
consists of Textile Commissioner ana
representatives of th, Department of
Banking, State Governments, financial
institutions, banks, and Textile Re-
search Associations. On the recom-
mendations of the Group, packages of
rehabilitation have been worked out
for some of the closed mills in Gujarat.
The packages include reliefs from the
State and Central Government and
concessions from the banks/financial
institutions. The Group has held pre-
liminary discussion on the problems of
closed mills in the State of Tamil Nadu
also. Rehabilitation packages in res-
pect of the closed mills in Tamil Nadu
and other parts of the country will be
worked out on receipt of recommenda-
tions of th* Group.

In addition to, the above measures,
the Government ha.s constituted a Cen-
tral Advisory Council on Textile In-
dustry to advise the Government On
matters relating to policy and pro-
grammes for the orderly growth and
development- of the textile industry as
well as to recommend measures <V ;
removing various constraints imped-
ing the growth of this industry. A
Standing Committee on Sickness bas
also been constituted under the Chair-
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manship of Secretary (Textiles) to go

into the various aspects of the major

problems confronting the industry with

a view to suggesting remedies and

measures for its revival.

SHRI T. THANGABALU: Sir, on
account ol the fast deteriorating con-
ditions, many more mills are likely to
close down in the near future. The
hon. Minister has stated in his state-
ment that 62 mills are closed in dif-
ferent parts of the country. There
are more than 2 Iakh workers who
are facing tbe great problem even of
survival. Another problem is that in
Tamil Nadu out of 24 mills, fourteen
are under closure. In the textile in-
dustry, the first mill which started in
Tamil Nadu was th, Binny Mills.—the
Buckingham and Carnatic Mills—or
B&C Mills which is very famous. It
is a big textile mill located in the heart
of the city—i.e. in North Madras'—
where majority of the textile workers
live. Binny textiles are popular among
the people for their quality and re-
liability. The B&C Mills' have na-
tional importance, being an important
source of supply of clothes to the de-
fence services. It is also one of the
major employers in the city. Nearly
8,000 workers and staff are directly
employed in the mills and they are
now affected.

Now, B&C Mills have un-
fortunately  remained  closed  for
the last Six month.;. As
aresult, nearly 35 000 men and

women are directly'affected. They are
starving today without any income.
These pofir workers and their families,
without any other source or alterna-
tive, are agitating daily and are on
hunger strike in the city oX Madras.
This is creating a big jaw and order
problem in Madras city. Not only that
Sir. Though every one of us and Tamil
Nadu are for the opening of the mills,
irrespective of political or party affilia-
tions. Sometimes regional and paro-
chial parties and opposition parties
are taking undue advantage of the
situation and instigating workers to
go on strike and do other things. That
is very unfortunale and that has go*
to he curbed immefllately.
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Sir,loday all the political parties of
Tamil Nadu want this mill {o be open-
ed. The Congress (I) and the ruling
AI-ADMK party in my State under the
leagership of Chief Minister, Mr. M. G.
Ramachandran, algo requested the
honourable Prime Minister and the
Central Government to open this mill
immediately. During the last session,
the Congress (I) Members of Parlia-
ment and all other colleagues who are
in the Lok Sabha and the Rajya Sabha
jeintly appealed to the Government to
open the mill immediately, but so far
ng action has been taken from the
Government side, It Is very unfor-
tunate, In view of the above facts
and in the interest and welfare of the
working elass—for which the Congress
(Iy party always stood up—on my be-
half 35 a Member of Parliameni re-
presenting Tamil Nadu—I urge upon
the Governmeunt of India to immedi-
ately nationalise the B & € Mills
Madras. and take it over subject to
the following conditions:—

1. Points agreed with the Union
during the last settlement in the
vear 1981 should be implemented
fairthiully,

2, The Mills should be modernised
to meet the increasing demands, im-
prove productivity ana increase total
pvroduction af the textiles

3. The management should be
complelely revemped and all old
Memberg of the Board of Directors
should be replaced by dynamie, pro-
fessionally capable manageria] per-
sonnel of the participating financial
institutions te man the unit eMm-
cienfly.

Mr. Deputy Chairman, Sir, 1 am
grateful to you for permitting me to
raiee this question, Sir, now, not only
in Tamil Nadu but all over the country
the same problem is existing, So it is
The duiy of the Gowernment to come
forwird and solve this problem, Thank
vou, Sir.

(Interruptions)
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SHRI 5. W, DHABE (Maharashira):
Sir, this is a very serious problem
facing our country. Sixty-two mills
have been closed and, cuy of these, 23
milly were closed because they were
creating labour problems or due to
labour disputes. So, the majerity of
the mills which are cloged in the coun-
iry are closed due to mismanagement
of the mills. It is clear from the state-
ment itself. In the statemesnt the hof.
Minister has given some yemedies,
What are the reasons for this?

MR. DEPUTY CHAIRMAN: The
remedy is more important {han {he
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[Mr. Deputy Chairman]

reasons, Mr. Dhabe.  If the remedy is

good, that will work.

. SHRI S. W. DHABE: If you do not
know the disease, you cannot have a
remedy. The disease 1is two-fold.
Firstly, these managements are diver-
ting the funds and profits of this
industry to some other industries.
They are not ploughing back the
money for modernization of plants.
The result has been, the mills have
become old and junk. As my learned
friend said yesterday the National
Textile Corporation is a hospital for
the sick wunits, 125 units and more
mills will become sick, the Govern-
ment will spend money and moder-
nize them. Therefre, it is very essen-
tial that the Government revises the
national taxtile policy. The national
textile policy was enunciated at the
time of the Janata Government by
Shri George Fernandes who was the
Minister of Industry, that no new
composite textile mills will be opened,
the only opening will be of the spin-
ning mills. Yesterday also the reply
had been given that the National Tex-
tile Corporation is only meant for the
sick units, no new mills are to be
opened. Therefore. may I know from
the hon. Minister, in order to solve
this problem rationally .ind scienti-
fically, whether the Government will
revise its textile policy and take to
modernization, not spending money
only on taking over but opening new
units in different parts of tbe contry
where these textile units are located?

In Maliarashtra; which is my
State, and in Gujarat, about which
my friend is naturally so seriously
concerned, major industry is textile.
In Vidarbha area we have pnly one
mill at many centres. There is no
other industry there and that mill is
also closed. I am surprised to find that
the Minister in the statement has not
given the names of the mills. ID reply
to Unstarred Question No. 1960 on
3rd August. 19M, the hon. Minister
had «»?'«* 'in the l.vik Sabha that out 1

Importance

of 62 mills there are 20 mills froi
Gujarat.

AN HON. MEMBER:  Twenty-on
SHRI S. W. DHABE: Twenty-oil
mills are  from  Gujarat. And froi

Maharashtra, we "have got six unit:
Mukesh Textile Mills, Bombay; Brae
bury Mills Bombay; Kohinoor Mill

Bombay; Sreeniwas Cotton; Kira
Spinning Mill, Thana; ?ind one ce
operative spinning mill  at Auranga

bad. I am surprised to find that th
spinning mill at Aurangabad has beei
closed. What are the reasons for it
closure? The Commerce  Ministei
Mr. Singh made a statement here am
also when'the Congress-I AICC wa
meeting in Bombay  that they  wen
for taking over of mills. But still ther,
are six mills closed down in Bomba;
city itself and  taking  over order;
were issued which have been se
aside by the Bombay High Court,
do not know what the fate of th*
workers is. May I know  about th*
fact of the six miHs in Maharashtra
at Bombay, Thana and Aurangabad”
What steps are being taken to take
them over and what are the reasons
forit? I wunderstand it has been
struck down by the High Court. What
is the decision of the High Court in
this matter and what steps are you
going to take ?

Sir, in this industry ent lakh and
nine thousand workers are affected.
Every day we are hearing of the
miserable plight of the workers from
Gujarat, from Bombay ind . other
places. In some States it is more.
According to my information, same
managements are doing it  with,
impunity to artlfically create sickness
anR close the mills. Therefore, a new
pohcy has to be laid down by the Go-
vernment. In this connection, may
I know whether they will make it a
point to see that if they are running a
good, prosperous unit in additio;* to
a sick one that also wiH be taken over
so that they cannot divert funds? My
question is whether the Government
will revise the policy and see that
both sick and prosperous units run-
by a management are taken over.
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SHRI CHIMANBHAI
(Gujarat); May I make a
Sir?

MR. DEPUTY CHAIRMAN: Not at
this stage.

SHRI CHIMANBHALI MEHTA:
Afterwards?

MR. DEPUTY CHAIRMAN: Let us
finish the list firstt You Know the

procedure for a Calling Attention.
Members mentioned in the list
be called first. One person from
party is taken. Please take your
f Let me see afterwards.

SHRI B. SATYANARAYAN RED-
DY  (Andhra  Pradesh): In  Andhra
Pradesh there is only one mill, the
Dewan Bahadur Ramgopal Mills
Limited, Ellisguda, Secundcrabad.
It has been closed because
ithere is an agitation a"d
the worker s want that the
mill should be reopened. 1 want to
know from the Minister what the rea-
sons are for the closure of that Mill
and whether the Government is pre-
pared to take it over, whether it will
be nationalised.

The
will
each
seat.

there are a number
of such mills which have been -closed
in the country. In response to a
question No. 1960 in the Lok Sabha
the number of mills which have been
closed down have been given State-
wise as Bihar 1, Andhra Pradesh 1,
Gujarat 21, Haryana...........

MR. DEPUTY CHAIRMAN:
things have already been mentioned.

SHRI B. SATYANARAYAN RED-
DY I would like to know from the
Minister, because these mills are sick
and closed and a large number of
workers, 1,09,000 workers  have been
affected, whether the Government
is prepared to nationalise and lake
them over so that this trouble should
be ended. At the same time [ want
to know from the Minister whether a
new policy is going to be given -effect
to since he has stated that a group,
a committee, has been appointed to go
into these problems. But I want to
know whether the Government has

Similarly,  Sir,

These
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MEHTA got any clear policy of taking these
submission, mills over and rectifying the defects.
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SHRI KRISHNA KUMAR BIRLA
(Rajasthan); That has not been clos-
ed.

w1 guawafs - aF @ %@ @ O

SN IANFTT J3T WGWLT FEA |

SHRI KRISHNA KUMAR BIRLA:
As far as the weaving section is con-
cerned, the matter was referred to a
committee of experts. Tbe implemen-
tation of third report is awaited.
Meanwhile we are paying 5Q per cent
wages to the workers. And the spito-

ning section and the process house are
still working.

SHRI CHATURANAN MISHRA: 1
did not say what he is paying and
what he is not paying. I simply said
that it is closed and it is sick, and
that they are not poor men who have
no money. (Interruptions).

The Government should reply. Do
you think your Ministers are not
capable of replying? Once it Is so, you
disown them. I have nothing to say.
I say this is the situation. It is for
the Government to reply.
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SHRI G. VARADARAJ  (Tamil

Nadu): Mr. Deputy Chairman, Sir,

many of the hon. Members have men-
tioned about various aspects of closure,
lock-out ond other things in the tex-
tile industry, T would like to Ti vile
the attention of the hen. Minister to
the fact that nearly for the past two
or three years, the industry has repre-
sented various matters various facts
to tbe Ministry, but unfortunately de-
layed decisions were taken and some
decisions have not been taken yet. The
basic reason for the set-back in the
textile industry. not only in the NTC
sector but even in the private sector
and the State sector, is primarily be-
cause of the very high cost of the
raw material and the excise duty com-
ponent on the raw material like stable
fibre, viscose, etc. Now, Sir, if you take
mills like the Binny Mills and also
Rodier Mills in Pondicherry, the

condition of the workers Is very, very
difficult because they are more or less

starving for the past three to four
months. Unfortunately ( no right de-
cision has been taken in spite of the
various  recommendations  given by
tbe wvarious committees and also by
the industrial circles and the State
Government. Here, Sir, unles3 an
immediate decision is teken and im-

plemented, it will be very difficult.

The hon. Minister will be aware that
the cotton question in the country is
very precarious and the carry-forward
stock is going to be very bad. Most
probably it is going to be less than
12 lakh bales, which is hardly a
month s consumption or less than that,
which has never happened in the past
decade. Now, there is no ooint in
blaming either the private sector or
anybody. This is purely the responsi-
bility of the Government because the
Government did not take the right
decision at the right time. The Indian
Cotton Mills Federation and various
other organisations in the country
which are deeply involved in this, in-
cluding various research  associations
have submitted their recommendations
and also their suggestions as to what
the Government has to do. But, Sir,
the Government is not receptive at all
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to any suggestions given by the in-
dustry.

While 1 fully agree with the hon.
Members that the position is very bad,
it is not that the Government does
not know about the position. I fail to
understand why, after knowing the
position, the Government Ts very in-
active, particularly towards the in-
dustry. This industry is only next to
agriculture in the country. It is one
of the oldest industries in the coun-
try. The NTC itself has mills which-
have been modernised, mills which are
semi-modernised mills in the spinning
sector, mills in the composite sector
and mills in various sectors. So it is
not that they do not know the prob-
lem. They are very well aware of the
probelm. In the statement the Minis-
ter has again said that a committee
has been appointed. I do not know
what new finding this committee is
going to give. Already everything is
there with the Commerce Ministry and
with 'the Finance Ministry. What new
findings is this new committee going
to giv«? I personally think that it is
<m eye-wash. The Government does
not want to act on the recommenda-
tions already given. And those recom-
mendatk ns are very authoritative re-
commendations.

Ni W there are three sectors; one is
the cooperative sector; the second is
the NTC sector; and the third is the
State Government sector. All of them
have their profit and loss accounts
and I am proud of the NTC southern
wing, consisting of Tamil Nadu and
Pondicherry, which has made some
profit, whereas the northern zone bas
not made any profit.

Also, as I mentioned earlier, cotton
export should not be permitted. But
some Members argued saying that
there was excess supply of long staple
cotton and superfine varieties of
cotton, and they should be exported.
Unfortunately, the 4 lakh or 4 5 lakh
bales of cotton which has been export-
ed was of the medium and short staple
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variety; it. has not been the long
staple variety. And because oi this
policy which the Government adopted
at that time, without properly asses-
sing the 1983-84 cotton year, this
plight of shortage of cotton has arisen
now. Now the Government says that'
they are going to import 10,000 tonnes
of staple fibre. These 10,000 tonnes
of staple fibre will not be enough. A
bare minimum of 50,000 tonnes of
staple fibre should be imported and
given to the industry before the end of
September  because  September to
August is the cotton season. The
cotton season 1984-85 is very very alar-
ming. Whatever be the funds that the
Government is going to pump in it is
not going to help the industry.

I say positively that if the same
policy continues, more and more mills
will become sick and if the Govern-
ment cannot go to their rescue more
people suffer. I request the Minister
to inform the august House a9 to what
action the Government is taking to
augment the supply of ths raw mate-
rial, particularly the coarse variety
and medium staple cotton, which goes
directly to the poor masses.

And if this is not done, most of the
mills located in the southern area and
in the northern region will definitely
come to a closure and whatever be the
funds pumped in, whatever the mea-
sures taken by way of bank advances
ahd so on, everything will go down
the drain and the day after tomorrow
you will again come before the House.
Take the case of the mills of Gujarat
or the mills in Bengal or the mills in
Tamil Nadu or in Kerala. No mill is
making any profit. And unfortunately
the Ministers are not receptive at all
to any of the suggestions made by
the industry. T would, therefore, re-
quest the honourable Minister kindly
to tell us what actions and how quick-
ly these remedial measurs will be
given to the industry so that the lakhs
of poor starving workers in this coun-
try could be given some work.
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o s AT graw (fRre) o
aumamfy wEma, & wradi qd o &
qg araar wigar s gwf @ agadr
fad 1 e 21§ ara & 97 A 7€ §
w1 geald & fad ar ;e far
g? famg s @ § s qfe { wgar
wrgar g % agh av w9gad ) area
aga @U1T &, I A5 A UF 1h
g, 3% asfaat & ardi &6 o &)
wfad 3w foafy # garea & fag 5
%7 &7 wmA 13 fml ar
aefaawn famr 1 #fwa agr W
AT A 1A w0 fAear & agt
a7 q-ursz &t Rafy a+i g€ & &
Agal g 5 0% 11§ A 7h wEiea
araFrQ # & agt qv fegfy w1 & 7
ard g1 Afi 41 & 1 Ffwa T o 6
a4 w€ 1 e A waard fifeew
fra @z 9 & mar @ o e faa
T g M M # @ srfwfadd
# oagg & fam & @ &
GR 417 Sgl 9¢ uF- 31 faw & agt
w7 53 famm 1 vk fe 2@t o7
foret w@t wa qwd? § A g sfaa am
Wi e swmAw A ey e
wa Tvdr ¥, 98 Amw qzr fear
AT arfgd | w7 agi o w0 faei
% qan # wfmrg 4o §r e,
w7 F1E WY agh 9T FI3T e arew
FLAT ATRAT & AT ATOFT F99 § FloarE
qar gy WAt | gw avEer § & miaw
sat fawr W grer faai £ A af
qaradt & avw fearm wmgar § 0
T2 F31 § {5 wne et wody faeq-
ar?y #1 faatg wdi #vdl &1 AT Sy
2 fw ®ugl oUW EWIT AW I FTHT
At g dfea gaw wmafaE-
T HTA T BIE SAAAT qE IV AEE
arETe T FW & fAq mar adr g,
Ffer =@ 97 F1 ATVAN FT H AAD
gE fpar @ &1 s A@ &
wgt aF wyEaTT ¥ A F, 3@ A

Matter of Urgent Public 194
Importance
 mm A g1 @l g At #
AT AT wiEw 5 osa A 5w
qr fegqfe &, ag W = fwar qrar
wifgd ¥ fud ara g7 i 9a
&1 ag @ warsmar § f5 owarem g
% Swdiw dan 7E1 g, 9 A
T 2 g oavg d fadat A avm
gy W1 W F AT TOMRT T2AT ST
® & | 3afEd & ag o sga g
fa fawr wefy S & o9 S & @
o7 ag Faradl 37 F arg arforen W&
N ¥ 57 o fag wmT & s9me fear
g7 @ ama § 78 araar agar g
fw w197 o1 ag gfafa aq1€ & 39 afafa
i mifrd sarzr £ 1 @ TFEEA
fa& @ 9 & =7 gzara % 9a
AFq wrdr § @ sEE 9@d I av-
ey 97 6719 771 fzar arm 2 fma
wifers faa &1 w40 Fed o7 g9 09
2 3 fraf M arw g 78 fraan
TEA E W= AT AT 7 LA £
Wfay a7 9% wn T afafa § 37
F1 ot wfafafam adi 0 aa as o
THIT A "R 937 FEr @l |
W7 WY qA7 &7 o) 369 gfafafaa
a4 ar & Fhwat i ae® sary f7ar
g & 9w wfufa # oF faimw o0
gwr wfgd ot g7 wrwe & vy =0 &
At §1 | gafaq § ap frdem v
wrgar § & fo gt & qF a1 angn
fadf &, 97 far oifeSQ 2, 2t o7
Qafy fird a7 78 £ 2 ofi 7 | 3
qui & ferg #forn 71 s 746570
QAT WY I 14T H g fasi 1 et
THIT & FAr a8 ar agl 97 qoay it
fawara qar g fF § o, a0z dule a7
##a &1 wra # & a7 wga1 wearg {5
ulft ara@ qFEt G AT AT 59,
madfefan € aa 58 & 0 T A
qat &t a1e ¥ ) AT T AT qAYOA
aFs, #54) fawre 3T a1 gng @
famiv fFar & 7 sore fase far &
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o wat fane fam § faad g7 At
q% g, A A 4y W fae @ g 2l
a1 wEE aw WM AT, ¥ A7
fymre ®7 a1 a7 va WA faeEA
¥z @ s ame T % A
#i feafa 3 or v wwlI A
argar argar § o gfar ¥ ew
S ¥ ga9 W W §xq ¥, I
£\frar Frgar st war w41, gafad
X o7 i g A I 9T FH A
wa % xmF STEAT AEUT |

SHRI K. MOHANAN (Keraia): Mr.
Deputy Chairma® I am not going into
details of number of closed mills and
number of workers unemployed con-
sequently.  Sixtytwo  mills are al-
ready closed. And according to Shri
Ramakrishna Bajaj, Chairman, FICCI,
50 more cotton mills will be closed
down in the near future. This, is

what he said on the 18th July and
this is quite a disturbing news.

It was started by millowners like
my esteemed friend, Shri Varadaraj,
that the main reasons for the.se clo-
sures are shortage of cotton and
credit squeeze. And to  overcome
these (Problems they are asking for
import of staple fibre as a substitute.
As a layman I do not know what are
the real causes for the crisis. Still,
I would like to point out that one
year back it had been reported in the
press—this  was widely discussed on
all forums—that there was glut in the
cotton market and the authorities con-
cerned failed to purchase cotton from
the market. Now it is complained
that there is acute shortage of cotton.
I would like to know whether there
is any planning in regard to produc-
tion and supply of cotton to feed the
industry ~ without interruption. If so,
I would like to know the details there-
of.

Another  complaint one hears s
accumulated stock due to Punjab trou-
ble. I do not think this is a wvalid
argument. By the end of February

Importance

this year the accumulated stock wa:
396 million meters of cloth and this ij
less than 11 per cent ol productlor
for 1983-84. This is not a ruw phe
nomenon and this is not so harmfu
or dangerous to the industry. I de
not therefore, think that this is s
valid argument for closure.

Strike in the Bombay textile mills
was also referred to. While this af-
fected production all over, to a large
extent mills in Gujarat took the maxi-
mum advantage of the Bombay tex-
tile mills strike. But unfortunately
record number of closures was from
Gujarat. 1  cannot understand  what
kind of situation arises out of this.

In this connection I would like to
point out out another important fac-
tor. According to experts, the ave-
rage age of a cotton textile mill is
50 years. One-third of the mills in
this industry are above this average
and less than 10 j>er cent of the mills
are less than 20 years. Therefore
rapid modernisation and intensive
maintenance of the mills is a must
for this industry. But the industria-
lists are not willing to invest their own
money for rapid modernisation and
effective maintenance of the machin-
ery. Their preference is to diversify
and start other industries which are
more lucrative and more attractive in
terms of profit. In other words, they
are trying to drain money from this
particular major industry and to in-
vest it in other industries which are
more profitable. This is my informa-
tion

Recently a package scheme of con-
cessions was announced by the Guja-
rat Government to reopen four of
their closed mills including a loan of
Rs. 32 crores at nominal rate of in-
terest and deferment of tax payment
for five years. The millowners want
such large-scale concessions from the
public exchequer. They do not want
to invest their own money to moder-
nise or revitalise this industry. On
the other hand, they want to drain
money from the public ex-
chequer, at the expense of the people
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of this country and they want to run
this industry with that money. I am
concluding. T have  a tew questions.

Have the Government mad<? any in-
depth study to find out the real causes
of the crisis in this industry and. if
so, what are the findings?

Is it a fact that there is aa acute
shortage of cotton and, if sr>, what
action has been taken to overcome
this situation? Is it also a fact that
there is a general tendency prevailing
among the mill owners to withdraw
money from the textile industry and
invest it in other industries which are
more profitable and; if so, what ac-
tion has been taken by the Govern-
ment to check this tendency? Thank
you, Sir.

MB. DEPUTY CHAIRMAN: Yes,
Mr. Chimanbhai Mehta. As a special
case | am allowing you and so, be
brief. Take only five minutes.

SHRI CHIMANBHAI MEHTA; Sir,
this is the report in "The Indian Ex-
press" of the 18th July, Ahmedabad
edition. It says like this:

"The Union Minister of Com-
merce Shri Vishwanath Pratap
Singh,! today warned that the Go-

vernment would not hesitate to take
over the closed textile mills if their
owners did not reopen them."

Now, Sir, this was a very serious
warning given to the mill owners. Just
now, Sir® the honourable Member
from that side referred to the fact
that some concessions are being given
to the mill owners of Gujarat, but they
have not yet reopened the mills. Sir,
T. have a statement of the Gujarat Go-
vernment in which they have said
that as far as the remaining unopened
mills are concerned, the managements
of some of them have no desire fo
even approach the financial institu-
tions to help them reopen the mills
and, in these cases, the Government of
India may be requested to take over
the mills as was done in the case of
Bombay. Now, why they have done
it in Bombay and why they.
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have not done it in Guja-
rat? This it not understood

by us. The question now is either to
take over the mills as was done in
Bombay or to grant interest-fres loans
up to about Rs. 20 crores to the State
Government so that the State Govern-
ment can approach the High Court be-
cause liquidations proceedings are
pending there, to have these mills
handed over to them. This is what
the  Gujarat Government says. Here
is a State Government coming forward
to take over the mills. They know
that the NTC is running at a loss. But
the fact is that the NTC has, within
ten years, produced cloth worth about
Rs. 5,000 crores and they have suffered
losses only to the extent of Rs. 400
crores* And, Sir, the Committee ori
Public Undertakings has elaborately
gone into the case of losses of the NTC

and they have said that one of the
vital factors for this is the mismanage-
ment. Why cannot we remove  this

mismanagement? I can understand the

Constraints of technology and I can.
understand the other cons-
traints also. A sum of about

Rs. 350 crores wa* given for moderni-

sation. But the implementation was
very tardy. Now, Sir, another five
hundred crores or more are being

given or are going to be given. Now..
we are told that if the NTC takes
over these mills then the losses would

mount up. This is because only
bureaucratisation which is going on
in the NTC. The officers are not

taking interest and this is the finding

of the Committee on Public Underta-
kings. This was done in 1982. A
warning was given earlier. I know
that the Government is quite liberal

towards wus. But, Sir, out of 1,10,000
workers who are unemployed in 62

mills, fifty  thousand workers
who are  unemployed are in
Gujarat  alone.  Therefore. 1  would

request that, when Shri V. P. Singh,
Minister of Commerce has given the
warning that tlr'mills' would be taken
over and when the Gujarat Govern-
ment is ready to take over and is pre-
pared to suffer losses, something
Should be done immediately. Two
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dozen workers have committed suicide
because they could not stand the star-
vation. And, Sir, on the day ol
Diwali, a textile worker's wife burnt
after two oi her children drowned by
her. This is their misery- Sir, yester-
day, I was hearing our Minister saying
that the NTC is a headache. BCft run-
ning the affairs of a country is also
a headache. The NTC giving emp-
ployment to 2 lakhs workers has pro-
duced cloth worth five thousand crores
of rupees and has incurred a less of
four hundred crores only. So, in the

name of losses let them not
.00 PJfcsay that they will not

take over. The pri-
vate managements, as [ have already
said, have diverted funds; they have
mismanaged. And now you are pre-
pared to give concessions to them.
They are demanding still more. Where
will the 10,000 unemployed workers
go? Ar, they to be allowed to go in
for starvation? What are you going
to do for them? there has to be some
sort of positive answer—this is that.
We have to take over these mills;
modernise them. There is a demand
for cloth. (Time bell rings) There-
fore, Sir, this is my appeal. In view
of Gujarat Government's proposal, are
they prepared to give them some
interest-free loan? Gujarat Govern-
ment will reply it. They are not as-
king for any face aid or grant. If the
Central Government is prepared to
give this then we will be able to
save 50,000 workers. It is not a small
thing. It is the job of the Central
Government to take it up.

DR. SHANTI G. PATEL (Maharash-
tra) : Mr. Deputy Chairman, Sir, the
scenario that we find on the textile
front is very sickening. Over one-lakh
workers in 62 mills are unemployed
or without the means of livelihood.
Sir, if we look at the functioning of
the industry we find a capacity utilisa-
tion to the extent of 77 per cent. And
in this industry, mind you, the wage
cost is only 19.7 per cent.
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Sir, regarding the functioning of the
industry the World Bank have in the
year 1975 stated—I just quote;

"A significant part of the fund is
diverted to ofher industries..."

I am referring to this that the
malady from which this industry has
been suffering and the diagnosis has
been known for many years. Sir, it
is a commentary of a very bad na-
ture that from the day we became
independent something has gone wrong
with the textile industry Ahmedabad,
which my learned friend referred to,
which was considered the 'Manchester
of India' has now gone to the history
of dustbin. Why has this been hap-
pening? Al] along the history of the
last 37 years you will find that one
by one the textile mills have been
closing down. How have we reached
this  particular state? What is the
principal cause of this Sir [ submit
respectfully that the principal cause
is the out-dated, ageing machinery,
old plant and machinery. What is
the situation? Twenty-five per cent of
looms are not automatic, 75 per -cent,
of looms are old and obsolete; 65 per
cent spindles are also old and obso-
lete. Such figures can be quoted re-
garding other parts of the machinery.

I would like to take a little more
time. Now, various reasons  have
been responsible. As I said, tbe

principal ~ reason is  this  particular
machinery.  About the persois who
have taken charge of the industry I

am sure m.v friend will bear me cut,
there wer« a number of persons from
outsidle who went to Ahmedabad and
started bying mills and taking profits
out of them. What they have tried to
do is to siphon off these profits and
put them in other industries which
gave more profits. And now they are
closing down with ulterior motives
either to get more concessions, SS I
have already said, or they want to
sell the land and make profits out of
it. Because, as you know, Sir, the
price of land in all these cities is
very high; crores of rupees can be
made in cities like Bombay and Ahme-
dabad..
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Coming back to Bombay  there has
baen a strike. A large number of
persons have been staying there. 1 am
one of those who would like to say
that if the strike was prolonged, it was
not the labour which was responsible
for this but the inert policies of the
Government led to the prolongation
of the strike. If they had intervened
in time such a situation would not
have arisen. But leave aside this
particular problem.

Sir. In Ahmedabad there is the Tex-
tile Lobour Association, a Union form-
ed by Gandhiji, which has been very
responsible and is functioning proper-
ly. Why do you blame the labour?
I don't think the labour is responsi-
ble in any manner in the matter of
cooperation with the mill-owners or
the employers' organisation.

This situation has arisen for varied
reason. If the profits are going
down, I believe it is also mainly due
to the technological obsolescence and
also the competition from the power-
loom Sector and thirdly. I would
like to say that our prices are more.
How do we meet this situation? That
is the real challenge. And for that
the first thing 1is modernisation. It
has to be gone into as early as possi-
ble so tliat we can get over this
crisis. For powerlooms also a cer-
tain policy has to be framed. The raw
materials which are being supplied.
Which go out of stock, which become
costly from time to time like cotton
have to be provided so that this parti-
cular factor of shortage of raw mate-
rial does not come in the way.

Then this industry is not the only
industry which is causing problems as
far as employees are concerned. There
are a number of ancillary and de-
pendent industries like dye-stuff and
textile machinery and other industries
where hundreds and thousands of peo-
iple are employed. They have also
become  unemployed.  Therefore, the
figure is not just one lakh; probably
it is more than 4 to 5 lakhs and with
their families included nearly 2 mil-
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lion people are directly involved in
the process.

Before concluding 1 would like to
make ' one point. Many people
have been trying to blame the public
sector saying that he public sector is
not giving a good account of itself. I
would like Io tell those people, look at
the performance of the private sector
in the textile industry where we find
so many mills closed down and are
still closing down for one reason and
that reason is the mismanagement by
the persons who are owning this par-
ticular industry and mainly they are
accountable.  There might be  other
small  extraneou™  failures. But the
main responsibility is on them. In this
context I would lifte to put certain
questions to the Minister.' Firstly 1
would like to ask what steps are being
taken to reopen them. I know some re-
ference has been made but unless they
are taken on a war-footing, we can-
not salvage this industry and prevent
the people from becoming victims of
starvation ~and what not.  Secondly
regarding rehabilitation” of labour
what steps the Minister is going to
suggest in regard to their training
preference in  employment in those
very cities through employment ex-
changes so that those people are not
thrown to the wall? Another very per-
tinent question is when the mills are
closed down, the dues the legal dues
of the employees in the form of provi-
dent fund accumulations gratuity and
wages are not being paid. What ar-
rangements are being made to pay
these dues. If a mill is allowed to sell
the machinery the land, etc.? Which
is going to' b, the first claim?
Will the Gove'rnment make sure that
the employees get their legal dues
first and then alone do the
rest of the things follow?

Regarding cotton also a certain po-
licy needs to be laid down so that we
can get more cotton.

Lastly, will the Government frame
an all-embracing and overall policy
where all these problems can be sorted
out? By just treating the signs  and
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symptoms alone the malady is not
going to be cured. ThO disease has
to be treated and for that an all-
embracing policy has to be prepared.
Therefore will the Government an-
nounce such a policy so that all these
factors leading to the malady are
taken cai'e of? Thank you.

A0 /1A TATGAN qEAAN : {IFT,
& qicar az wares g B ond wg
aiq faqr g1 ot fam <e-d wea §
#1407 %x & 47 g Frar fagdr faq g
ag a3 afarar gwrT agt Uate # §
wreagl 52 FAT F FOX 7T
AFTT AT F W L3AT wAwT JFfealy
& fr aa7tq ¥ 791 F0T F 0@ A0
qraf frota wof dqawz ® gEF
94T Araza faar €

¥ Adr o ® -4 g w0
Frgai g | ugd ar X qd N § 1WA
QAT I T T FHT ATFAAT T HET
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bas 3 Fae ot a3 mte fam gp general ateo some of the hon- Mem-
% 2 ﬂ_’ qm}_ il 7% # “ﬁﬂ T‘r bers raised tbe point that the funds
qz ®7%  FEF AT AMZ A & a0 which we are giving to the manage-
wews it aifad f& %0 15 qag 41 ment are  not being utilised properly
- T T 3y aarE and that they are diverting them tc
(s, W g leArai w U %% other arcas. And most of the hon.
§ AT & af A9 FIAT &, UF TA Members have shown concern—and it
a{a FT q{ﬁiq aATer? qTI- arh ﬁ- ﬁ'-f-fr iS a rlght thing—ab»ut the WOI‘keI‘S
&8 % R Bl f aiid their fat, because of the closure
ST @'E W Eq Mot Y ﬂr“_\ ‘f(’_ " aﬂﬂ: of the mills. And they also asked what
FlAaTH {_?n-ffq' . A0 4 F419 the Government is doing in this res-

[ar@ wramar § W wiq wram Pect
ffTeaqe 9Z W ST 2 R IAFTAE  Gie firt 1 would like to deal with
W 4 gar Aera £ wE@f "eqd s 39 the question of revision of the -textile
¥ WYX qe417 T Qe g wia walad policy. Sir the textil©O policy as the
e - : hon. Members know, was announced
i foar &1 Aw07 &7 & W17 959 @1 in March, 1981. In the interest of the
7 afzar fadai 34 qiaarii w1 protection  of the decentralised  sector,
e N S = - particularly  the handloom, the policy
AT AT A AlTAH T W ays down  that  expansions  in  the
fgasa 1 TFIME T 47§ looms' capacity of the organised mill
F1 F7§ (a5 sgiar 5413 7 faq gre sector will not  be  allowed  except
. L A marginal expansion especially for ex-
8 91 &7 7% 7T F ais #L AT AT port  purposes. So, this was the policy
ﬁﬁ!iﬂﬂrﬂ 5 51 A1 Aq8 F750 4T F78 thal'g wat§ . anounced 1in 1981.  Ihe
oy Vo o . -~ policy of freeze on loomage was in
¢ "’ﬁ'-L T-_\m’_ ,‘m?r_'\ ”Eﬂ 3? qET ‘E existence even before this policy was
M HTF Ay og q;anfam %1 ®14 there. However, replacement of ol.d
LN FOPGTAT 4T T fad 15 argaq looms by new and modern looms is
S ——— . allowed under the policy. So, we have
qar = Ff-f w1l fqai %7 35 %8 ¥ in that sens© expended our policy.
AT FIE TG AT F[ qz FE We are allowing the mills to moder-
o nise the loomage. This part has been

SHRI NIHAR RANJAN LASKAR: allowed. And, 1 think the manage-
Sir, 1 am thankful to the hop. Mem.ment  should  take advantage of this

bers for raising this issue in the House opportunity given by the Govern-

today. And most of the hon. Members M

have voiced their concern and the ) )

Government is also concerned with Now, Sir, with regard to the NTC
this problem of closure ol the mills_there is some criticism. But one thll'lg
And that is Why we are taklng from should be understood that the Govern-
time to time measures to meet thement had taken over those mills only
Situation_ Sir’ in the course Of the Whlch were Critically SiCk and a. that
discussion, the Members have mainlypoint of time the Government came

limited their submissions to certainforward in the interests of the wor-
major points. One such point thatkers and other interests and took over

they haye raised is that the textilethese mills. If these mills had not been

policy be revised. And they have alsotaken over by the Government  they
demanded that the mills taken overwould have been turned into utter
should be nationalised. And a pointjunk by now. So, NTC has not onlv
ha, also bee, raised that there ismaintained the p'roduction of cloth

shortage of cotton and whnt tfe¥ Go-and  protected  the  employment  of
vernment is going to do about it.workers but has also made significant
Thenthere was some complaint about contribution and Improvement mn
the NTC that it is making losses. In Physical performance, Ifyou. look
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into the statistics, this thing will be
very clear. The production of cloth
has increased. The productivity of
machines  hasi  increased!. Tne  count-
range has also gone up. These are |
some of the factors one should under

stand before criticising the NTC.

Sir, about Rs. 280 crores have been
invested in the modernisation of these
mills. This has resulted in better per-
formance but the need of NTC for a
greater modernisation fund is much
more. Subject to the availability of
funds we are trying our best to mo-
dernise the- NTC mills and this has
specially been kept in view. Ihe
modernisation programme lor the
Seventh Plan Period is being worked
out by the study group.

Sir,
about
Lse

the NTC has
Rs. 300 crores to
revenue and about Rs. 1400
crores have been paid as wages to
workers. These are the factors which
one should try to understand before
criticising. ~ Sir, while the losses of
NTC cannot be ignored, we are not
going to defend them, there are loss-
es, but the positive role played by
the NTC should also be kept in view
while we .assess the performance of
the NTC as a whole.

contributed
the Central

also

Then,
in, my
have taken

stated
Government
to run these

Sir, as I have already
statement,  the
several steps
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mills  Only
workers be
their wages.
it is the

Governments
ests. We

if the mills run, can the
there and th'y can get
If the mills are closed,
responsibility of the State
to look into their inter-
are also in constant touch
with the State Governments and we
are taking the necessary steps to see
that... (Interruptions).
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they are responsible. We are fulfilling
our responsibilities.

SHRI CHIMANBHAI MEHTA: We
are prepared t, take over in Gujarat
but are you going to give the permis-
sion?

SHRI NIHAR RANJAN LASKAR:
The maximum number of such mills
are in Gujarat. So I would like to
deal with this problem in a little de-
tail. Sir, in Gujarat there are 21
closed mills. After a thorough discus-
sion, as | have already stated, a com-
mittee of officers has been appointed
and they have gone into this problem.
The group is als© entrusted with the
task of formulating suitable package
for rehabilitation of individual mills.
As 1 have said already the group com-

prised of Textile Commissioner, repre-
sentative of the Department of Bank-
ing, Industrial Development Bank of
India. State  Government, Ahemdabad
Textile  Industries, Research  Associa-
tion and the concerned banks.

SHRI CHIMANBHAI MEHTA: All

bureaucrats.

SHRI NIHAR RANJAN LASKAR:
The group had a number of meetings
in Bombay and Ahmedabad to consider
the general and individual problems
of Gujarat mills and they have sug-
gested certain measures for rehabili-
tation. Certain essential measures
have been suggested by them for re-
habilitation of potentially viable units
and they had prepared a general re-
habilitation package to be made ap-
plicable to the Gujarat mills capable
of revival. I have already stated these
measures; need not go into that
again.

1

Now, what
cocirnittee's
information
sistance
the
number

is  the
suggestions?
regarding
sanctioned by
financial
of

this
latest
as-
and
total
this

result  of
As  per
financial
the banks
institutions, the
mills  about  which

AN HON. MEMBER: Even then the
State  Governments have sent their
recommendations.

SHRI NIHAR RANJAN LASKAR:
I have already stated that we are
looing into these. (Interruptions).
W, are not responsible but whereas

committee has considered, ts 24.
Tb® number of mills in respect of
which  banks have  sanctioned  assist-
ance uptil now is 13. So it is not cor-

I reefto Say thatno action hss been
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taken. We are trying our best to see
that these mills are revived. In Guja-
rat, 13 mills have already been given
assistance through the banks and
financial institutions. The committee
has also given us some figures. Ac-
cording to them, there are about 4
mills which are not viable at all and
there are few others stifl remaining
to be looked into, and they are look-
ing into those mills. We ar, hot con-
fining ourselves only to  Gujarat.  The
committee has been constituted by
the group, of officers, for considering
the cases of all the closed mills in the

country on the sjime lines' ;as  the
Gujarat milis.."................

SHRI G. VARADARAJ: But the
problem differs in respect of various
mills. Composite mills are different
spinning mills are different, and there
are mills manufacturing synthetic
yarn. And their problems are differ-

ent. {Interruptions).

SHRI NIHAR RANJAN LASKAR:
Some hon. Members said that all the
mills should b, nationalised. Well,

nationalisation is the last course. Our
aim is to see that we- perform our
role and that role is primarily to mo-
nitor and coordinate the measures for
revival of sick units coupled with as-

sistance from banks and financial
institutions which are primarily the
remedial measures  to rejuvinafe

these mills. So. there is no proposal at
present to nationalise the textile in-
dustry as a whole.

SHRI CHIMANBHAI MEHTA: Guja-
rat Government 1is prepared to take

over. Can you hand °ver those mills
to us under IDR Act?

SHRI NIHAR RANJAN LASKAR:
There was some critisism about cer-
tain  investments being diverted to
other purposes. While it cannot be
denied that some managements indulge

in malpractices, the cotton mills in-
dustry as a whole Is passing through
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and is facing serious problems
Government is trying to solve
overcome those problems through
various measures which 1 have al-
ready narrated and through these va-
rious measures that we have taken,
naturally we will try to, implement the
suggestions made in this regard. One
criticism which has been made here
is that this committee consists only of
officials. But I would lik, to point out
that this committee will consult vari-
ous interests like labour, State Gov-
ernments and other  representatives.
They wiH take note of their sugges-
tions and then come to , decision. It
is wrong to sa, that this committee
consists only of officials and that they
will not deliver the goods. They wiH
consult the various interests.

(Interruptions).

DR. SHANTI G.
would like to know, what measures
Government propose to take before
the mills reach the stage of sickness?
(Interruptions).

PATEL: Sir, 1

SHRI CHIMANBHAI MEHTA: Sir,
as 1 said, the Gujarat Government is
prepared to take over these mills. But

first, they should be handed over to
them by the Central Government.
(Interruptions).

MR. DEPUTY CHAIRMAN: 1 think,
he has covered all the points. We wiH
adjourn now.

uT med Fy  AT4ArEl &% a9
fa & fag wafwe & ardr &)
The House then adjourned

for lunch at twenty-six min-
utes past one of the clock.

The House reassembled after lunch
at thirty-two minutes past two of the
clodk, The Vice-Chairman (Shri
Santosh Kumar Sahu) in the Chair.

THE  VICE-CHAIRMAN  (SHRI
SANTOSH KUMAR SAHU): Now we take
special mentions.



